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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 23.06.2021 (WEDNESDAY) 

        COURT OF CHAIRPERSON (VIRTUAL MODE) 

10:30 AM 
   

In the Court of Hon’ble Mr. Justice A.I.S. Cheema, the Officiating Chairperson and Hon’ble Dr. Alok Srivastava, 

Member (Technical) 
 

  For Directions  

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 36 of 

2020 

 

 

Ajay Ajit Peter Kerkar 

Vs. 

Sneh Sadan Traders & Agents Ltd & 

Ors. 

 

Varsha Banerjee Sarthak Sharma 

Nitesh Jain-R2 

2.  Comp. App. (AT) 

(Ins) No. 453 of 

2020 

 

Global Steel Company 

Vs. 

JBF Petrochemicals Ltd. 

Vishakha Gupta Shiv Kumar Suri 

3.  Comp. App. (AT) 

(Ins) No. 739 of 

2020 
 
 

 

Avasarala Venkateshwra Rao 

Vs. 

Servomax India Pvt. Ltd. & Ors. 

Rajesh Bohra  G. Madhusudan Rao-

R1 & R2 

Divya Gattani-R3, 

R4, & R5 

4.  Contempt Case 

(AT) No. 03 of 

2020 Comp. App. 

(AT) (Ins) No. 

104 of 2019 

 

Prerna Singh  
Vs. 
Committee of Creditors of  

Xalta Food and Beverages Pvt.Ltd. & 

Ors. 

 

Kshitij Sharda  

5.  Contempt Case 

(AT) No. 24 of 

2020 in Comp. 

App. (AT) (Ins) 

No. 1113 of 2019  

 

State 

Vs. 

Manoj K. Daga & Deepak Daga 

 

 
 

Manoj Daga Sandeep Bajaj 

Aakansha Nehra-R3 

   

  For Admission (Fresh Case) 

6.  Comp. App. (AT) 

(Ins) No. 422 of 

2021 

 
 

Ranasaria Poly Pack Pvt. Ltd. 

Vs. 

Uniworld Sugars Pvt. Ltd. 

Archi Agarwal  

 

  For Admission (After Notice) 

7.  Comp. App. (AT) 

(Ins) No. 60 of 

2021 

Amit Arora 

Vs. 

Tourism Finance Corporation of India & 

Anr. 
 
 

Eshna Kumar  Nitin Dahiya-R1 

Abhirup Dasgupta-

R2 
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8.  Comp. App. (AT) 

(Ins) No. 129 of 

2021 

 

Kumud Shekhar 

Resolution Professional  

Vs. 

Value Infrastate India Pvt. Ltd. & Anr. 

 
 

Rajeev Kumar Chander Prakash-R2 

Abhishek Kumar-R4 

9.  Comp. App. (AT) 

(Ins) No. 210 of 

2021 

 

Hardik Fakirchand Shah 

Proprietor of Cotton Hub 

Vs. 

Male Square Retails Pvt. Ltd. 

 

Vikky Dang  

10.  Comp. App. (AT) 

(Ins) No. 236 of 

2021 

 

Central Board of Indirect Taxes and 

Customs 

Vs. 

Sundaresh Bhatt 

Liquidator of ABG Shipyard 

 

Ajit Sharma Abhishek Sharma 

 

 

   
  Copy to: - 

                                                                                By order of Hon’ble Officiating Chairperson 
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